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The House reassembled at two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

GOVERNMENT BILL

The Weapons of Mass Destruction and their Delivery Systems (Prohibition of
Unlawful Activities) Amendment Bill, 2022

MR. DEPUTY CHAIRMAN: The Weapons of Mass Destruction and their Delivery
Systems (Prohibition of Unlawful Activities) Amendment Bill, 2022. The Minister of
External Affairs, Shri S. Jaishankar, to move a motion for consideration of the
Weapons of Mass Destruction and their Delivery Systems (Prohibition of Unlawful
Activities) Amendment Bill, 2022.

THE MINISTER OF EXTERNAL AFFAIRS (SHRI S. JAISHANKAR): Sir, I move:
"That the Bill to amend the Weapons of Mass Destruction and their Delivery
Systems (Prohibition of Unlawful Activities) Act, 2005, as passed by Lok

Sabha, be taken into consideration."

...(Interruptions )...

2 IuUTafd : AT SR, I8 9gd Hgayul 9o ® SR ygd 9 fonvcs
B1...(AYH)... Sl RS [T 8, H S Bl of bl §L...(FaEM)... A F4T 3394
ST &, [olcs ST & famar ®is 3R dIsT H 78l of Adhdl gl...(au™)...
Gﬂﬂ...(&l?l‘éﬂ:r)... 1Ffﬂ.\_ri...(Evt‘il?l‘é]'l?l)... There is one amendment by Shri John Brittas for
reference of the Weapons of Mass Destruction and their Delivery Systems (Prohibition

of Unlawful Activities) Amendment Bill, 2022, as passed by Lok Sabha, to a select
committee of the Rajya Sabha. ...(/m‘erru,oz‘/ons)... Hon. Member may move the

Amendment at this stage without any speech. ...(/nz‘erru,oz‘/ons).. Shri John Brittas,
are you moving the Amendment? ...(Interruptions)... It is not moved.
...(Interruptions )...

Now, the motion for consideration of the Bill is...(/nterru,oz‘/ons)...open for
discussion. ... (Interruptions)...

SHRI S. JAISHANKAR: Sir, India implements its international obligations responsibly
and this is recognised by the international community. ...(Interruptions )..
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8t ITRUfT : AR HAT S, I Uh e Bihy wilsl, AR UAsidl g
BHEN...(TILT)... 3T FH AT YT e TR 1Y 3R AT TeA ATgd T
qd BT 2 T, SW Grl...(FAYF)... IS, A WeH TR SIL...(aeEr)... T4
AT AT U1 HICH R ST, A YAl A8d $B He-l arsd ol

THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, | am
thankful to you. HsT 9gd el g% IR FAIY gaIT fob 31U 91 dierl 1 Alehl ol
TR, B9 Bl U I8 DIRIR BRI &, SNl 9% B...(HAGM)...

it STUTIRY : A1 Tl |184, 3R 3T 9 9o R §IaHT 918d &, a4l |
3MIDT AR & Fhdl El...(FAM)... 3T BT Sl foRe s 954 §, IHdB 3Tt
feelt iR foww w® dom @ soeid # F81 © ARl (FAUH)... T8,
TS L...(GET)... 3R 399 9 U a1 81, a9l & AT AUl &I SoiTeid
SIN...(ALTH)... TE, WIS ...(FFETH)... A1 311 S, 31T qled ...(HGEH). .

SHRI S. JAISHANKAR: Weapons of Mass Destruction and their Delivery Systems Act,
2005 prohibits unlawful activities in respect of biological, chemical and nuclear
weapons and their delivery systems. ...(/m‘errupt/ons)...ln recent years, international
regulations relating to weapons of mass destruction have been strengthened.
...(Interruptions )... In particular, the United Nations Security Council decisions and
Financial Action Task Force recommendations have mandated provisions against
financing in relation to weapons of mass destruction. ...(/nterrupt/ons)... Presently,
there are no specific provisions in the WMD Act, 2005 relating to prohibition or
prevention of financing of prohibited WMD activities. ...(/m‘errupz‘/ons)... Therefore,
there is a need to amend the WMD Act, 2005 to enact legal provisions relating to
financing of proliferation of weapons of mass destruction and their delivery systems.
...(Interruptions )...

In accordance with the obligations emanating from the targeted financial
sanctions decided by the U.N. Security Council and the recommendations of the
FATF, the proposed WMD Amendment Bill prohibits financing of prohibited activities
under the WMD Act or any relevant Act in relation to weapons of mass destruction.
...(Interruptions )... It also proposes empowering the Central Government to freeze,
seize or attach funds or financial assets or economic resources for preventing such
financing or prohibit making available such funds or resources. ...(/m‘errupz‘/ons)...

The Bill is in our national interest. It will strengthen our credentials and global
image. ...(Interruptions)... | commend it for the consideration of the House. Thank
you, Sir. ...(Interruptions)...

The question was proposed.
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2 IYFHTI : AT TSRI0T, IE I8¢ HecdYUl fdef 2, DT MY (U Ay W
ST, AT 27 2RhiNTg Mg, 39 S| ...(Haem)..

Y e Mige ([oRT9): IR, # 39 a1 WR i1 9redn €, W ged offee #
Tl 2l ...(aET)..

it ITFUTIRY : IT 950 eyl 9 2, B9 s &1 & 915 el T87 7, Hudn 3
YT IS WX AU ....(FEH).. HUIT MY (01 IS TR Y| ...(FGEH).. The
House stands adjourned to meet at 1100 hours on Wednesday, the 20" July, 2022.

The House then adjourned at six minutes past two of the clock till
eleven of the clock on Wednesday, the 20" July, 2022.



